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and (b). The fint stage of Expansion Pro-
gramme has been substantially complet-
ed. The implemen tation of the second 
sta~e Expansion Programme is under 
active consideration of the Government. 

Electrlficadon of RaHway Unes In 
Kera1a & Tamilnadu 

1463. PROF. P.]. KURIE~: Will the 
Minister of RAIL WAYS be pleased 
to state : 

(a) whether Government have received 
any r, pre3entation for the electrification 
of railway lines in KCl'ala 'fanlilnadu ; 

(b) if so, the decision taken thereon ; 

(c) whcther Government propose to 
take steps to electrify tht.se lines in view 
of power av~ilability in Kerala ; and 

(d) whether Governm':nt of Kcrala 
ha ve off~red electrici ty a t low ra tes for 
electrification of these lines ? 

THE DEPUTY M~ISTER IN 'IRE 
MINISTRY OF RAIL"VAYS (SHRI 
MALLIKARJUN) : (a) Yes. 

(b) TriveUore-Arkonam, which is one 
of the sections, for which repreSCn ta tions 
have been received, has been approved 
and electrification works are already in 
progrtSS. 

(c) and (d). The State Government 
of Kerala has not offered power at rates 
cheapar than the normal industrial tariff, 
which are ap?licable for high tension con-
su:nprS. Due to traffic density on routes 
in Kerala being not sufficien tly large at 
present, there are no p oposals to 'take 
ekctrification of these routes so far. 

Dredger KfJaarak 

1464. SHRI LAKSHMAN MALLICK 
Wi 11 tht Miinister of SHIPPING AND 
TRANSPORT be pleased to statp : 

(a) whe ther Government are aware o! 
the sinking of the Dredger Konarak at 
Paradip Port in "hl. rurren t year ; 

(b) 1fso, the circum,tances under which 
the Dredger m~t such unusual accident; 

(c) the p~rIOnl resp~nlible for it ; 

(d) the steps taken by Governmen t to 
fix up the responsibility; and 

(e) the arran gel lle n ts 11\3de for conti-
nuos dredging of the channel in the 
ab)Cnce of Konarak Dredger ? 

THE MINISTER OF STATE IN THE 
l\fINISTRY OF SHIPPING AND 
TRA."'lSPORT (SHR[ BUTTA SINGH: ) 
(a) Yes, Sir. The Government is aware 
that 'Drtdger Konarak' groWlded at 
P.lrad~p Port on 30th Al1gu~t, 1980. 

(b) to (d). White dredging on 35 
ll~ :tcrs line South of cen.tre line of entrance 
channal, the Dredger had an accident and 
went agrollnd. A '1. enquiry under 
Section 359 of the M'_4rchan t Shpl)L>ing 
Act has heen under ta.ken. The causes 
kading to the shippin~ casualty and the 
per..ons re$i>onsiblc thrcrcfor wit! be known 
after the re?ort of pri'iroinary enquiry is 
avai'ah:e. 

(c) The Dred~ing Corp::>ration of India 
Jus been rcqu~5ted to continuous n13,;nten-
1" an( e dredging with th t he lp of the ir 
dredger. 

ForbesganJ-Siliguri line 
a 

1.165. SHRI D, L, B\ITH-\ : Will 
the M~nister of RAILWAYS pleased to 
state : 

Col) whether it is a fact that there is a 
big earthen bundll having a height of 
800 ft. from For besg!\nj to Siliguri on the 
~e~..ll Border of Purnea district vf B;har 
State ; 

(b) whether it is [l.ct that it passes 
through the area which is a heavy jute 
!:lnd p:1dtiy growing arc.:i of Bihar ; 

(c) whether it is a fact that the above 
bmdh although constructed about 
hundred ye.1rl> ago, sti 11 exists and is free 
frot'Jl flood zone and any big river and 
there is no problerq rf transfering inha-
bitants or acquisition of land if a rail line 
is constructed linking Forbesganj Rail-
way St3tion in Bihar with Siliguri Raiway 
St:ttion in West Bengal ; 

(d) whether it is a fact that the pro-
pJsed line would be a shorter route for 
N.E. rtgion and would be of strategic 
i'll)Jrtance as the existing lines connect-
jn~ N,S. region are all circuitoUs full of 
b::>ttleneck, and paBSt s through flood-
prone area a~d I1lr:>stly reolains distrurbed; 

(e) whether Govern~'!nt prop::>st to cons-
truct a new line as porposed above keeping 
in view the above facts ; and 

(f) if not, the rOialOQs therefor ? 

TH ~ DEPu'ry MtNISTER. IN THE 
M[NISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) : (a) to (c). No 
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investigations have been carried out for 
the proposed direct rail link between For-
besganj and Siliguri in the past. Railways 
are, therefore, not aware about the ear-
the bundh having a height of 800 fto 
from Forbesgallj to Sihguri on the Nepal 
border of Purnea District of Bihar, as well 
as the terrain of the area. No request h, s 
been received from "he ~1inistr}' of Defence 
fur construction of the proposed link 
on strategic cons·derati()n. The proposed 
link between Forlx-sganj and SJliguri ill-
~OI\C's construction of a r.tw MG rail line 
about 100 kms. long fron\ Forbesganj to 
Thakur ganj (as raill;nk between Thakur-
ganj and s: liguri already exists) and would 
cost about Rs. J 2 crort"s or so a t the presen t 
day construction costs. Due to ljnuted 
financial resources which are not adt'-
quate even t(1 p. ogress the schc:nes already 
in hand, it is not possible to Wldertake 
ei ther surveyor construction of this rail 
link at pnser. t. 

lndiaD EJnbass)' Com pIes at 
Islamabad 

J 466. SHRI V. KISHORE CHANDRA 
S, DEO: \ViII the t\1inlster of EX'fER. 
NAL AFF.\IRS be pleased to st~te : 

(a) Whether it is a fact that the Govern-
ment of India have decided to build a 
Rs. 6 crorC's Indian Embassy complex in 
Islamabad; and 

(b) ifso, t1le details thereof? 

THE MINIS'fER OF EX'fERNAL 
AFFAIRS (SHRI P.V. NARASIMHA 
R.t\O): (a) Yes, Sir. 

(b) I t will consist of: -I.A Chancery block 
including Consular offices. 

(2) Residence of the Ambassador; 
R~sidence for J 3 Diplomatic officers and 
65 N >n-dioloDlatic officials including 
Class 18 staff. 

Coach Repair Factory at P ....... t 

1467. SHRI V.S. VIjAYARAGHVAN: 
Will the Minister of RAILWAYS be 
plcaaed to state : . 

(a) whether the Survey Report about 
.etting up the coach repair factory at Pal· 
aht has been submitted to Goverrunent; 

(b) whether any final decision has been 
taken by Goverrn:rnt in dds rrg& Id ; ~ 1 d 

(c) if so, the details there"f? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRl 
MALLIKARJUN) (a) and (b), No. 

(c) Does not aris~. 
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